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1. Mrs.lndhu Bhatt w/o

sh.p.C.hhatt,

sped 34 yTss :
rost T07 (SST). ..

)
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rost TS

S )
LconotL
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w/0o S
l‘.:. pai @ :.:/‘

Fost 1.

! —

chool 0,G.S:5.
, Laxand Apartmen
Rohini,telhi.

ctor—"'

oo Mrs. /nu Sharma
ramed Sharma,

years.
> Hindl

S5y

i

B+1 Block,

-, ¥.V,sultanpur
N0 il /316, Lawrence koad, [elhi.

ts,

Bhramri. Bhardwe]
Bhardwaj,
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saket,

- Laxmi Bal Negar,

school Vijay Fark,

Rphjni,telhi-85.

ia ‘
CTulsi -Ramy .

yrs.

peoet S osistant Teacher,
S.K.V.Ashok Vihar =11,

H/oL%T1B,YadavANBgar,sameyppr,

Celhi,
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Cector—ZO,

../o Sh.Ja&
;ged 27 yearss
rost T.G.T.Hindi,

G. .S.S5:Se K Block,

gchool
JahanglrpuTi

R/0 yillape AKDarpiEs
POO -Pallag mlh’l ."’3 .

=, Chanariﬁ§3
\'.‘/O 'P’a'.'l‘.}'?an A Smrma,

pged 27 yrs.

Post T.
GG 5SS Anandvas: pelhi,

school .
0 B—56.Prashant vihar,

S af TiWari d/o
' Sh.‘.P.Tiwari,
red 28 yrs.

pest T.G.T.Sanskrit.
5chool Se Ve sultanpuri

R/0 A-56,New Multan Nagers

WU.Skmbnaﬁ

w/oRajpal'

gee 3T YTRe
Q'“l’L’OO"l";V.Ko‘S.-Ko-V. D}_I‘ya’pur.

bt

n/o 553, 1shwer colony,Bawd

11. Pooném

Ared 28 yrs;
1.Science)
8SS vaaji par¥,

Shahdra.telhia
e R/ohA-27, Dend ppartments,
- _ector=13, 36
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16,

17.

le.

192,

ianisha-Kalra — ———

1eenu Bhalla '

gife of Shri’AnilKumar ghalla,

nge 36 years, post - T.G.T.(Skt).

schools Govie Co.Ed. MS, pooth Kalan, pelhi.
a/o Flat No.294, pkt-A-3, Sector-8, Rohini.

aradhana ATOT 3,

w/o 3h. yijay Kumar, - Co

ange 28 YISes post - T.G.T.(S.5te)

schools Govt. CoO. Ed. NS, pooth Kalan,Delhi. '
R/o Ll7o;(Nukherjee Nagar, Delhi-S9.,

vi/o Rajeev kalra, —
School:fGovt. Co. Ed., MS., PoothKalan}”Delhi.

R/o c-6/10, Miyanwall Nagals pelhi.

Renu Sharma,

w/o Kulbhushan sharmsa, :

Age 33 yrs.,'Post- T.G.T.(Hindi).

cchool: G. Co.Ed., NSy Dasghara, Todapur,

R/ 0 37/2086, Nai Wala, Karol Bagh, New pDelhi.

Anupama Jain, ‘

p/o Late Sh. Ajit prasad Jain,

pge 30 YTISe post- 1.G.T.

gschool: GeReSeSe Hastsal.

R/0 0B -97D, G-B, ATE3, Rajouri Garden, New Delhis
pratibha Mehta, (Sahani),

viju shri sanjay Mehta, p/o shri S.K. gahani,

pge 25 YISes post- T.G.T.(Natural gcience),
gchoolt G.BeMS .y Hari NagaryAshram, New Delhi.

Nami{a Abrol T o _—

noe 26 YIS« post- T.G.T:(Eﬁglish);““
Schoolz,Sarvodya Co. Ed. S:Se KnanpuT,
R/o K-90, Kalkajl, New Delhi-19.

Renu Chauhan

w/o shri V.Ps Sin%h,

pge 3L YISes post- T.G.T. (social gtudies),
SChoolsz.G.s.s.s., s.U, Block, pitam Pura, pelhi
R/o pkt-Bl, House No.3s gector-19, pohini, Delhi.
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. Smt. Suniti Nayyar

e~

- D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi,

Mrs. Ambika Sharma
W/ Sh, Pawan Sharma
hge 29 Post. TGT
School GBSSS Nangal Thakran
Delhi=39

W/ SUnil Nayyar -
hgeg 33 years Post. PGT (Commerce)
Scheool :GGSSS Dishad Garden

R/ D-11 Jiwan Jyoti Apartments pitam pura Delhi.

!Yjesna Arora,

W/0 ved pPrakash

Age 40 years POST.TGT(Hindi)
School, S.K.V. Punjabi Bagh

1959 Outral L ine Kindway Camp Delhi
Hew Delhi, ' '

.. 2ishi Bhushan Sharma

50 sh., K.C, Sharma

%ge: 20 years Post, TGT(sSanskrit)
School, BGSSS Rajnegar IIPglam

§)b'W§1§ZTGa11 No. 8 ,Sadh Nagat"ﬁalam colony

Heyw Delhl, =._. - -

. rieenu Sharma w/OlnhiraJ Sharma

hgei 29 years POST, TGT (Sanskrit)
School., G.SSS Sriniwaspuri Newy Delhil
RA =B Pkt, Dilshad Gsrden -Delhi-95

. Anjen Gulati

W/ Sanjay Bathla,
hAget 29 years POet, Assistant Teacher
<chool .SXv Meta Sundari Road,

RA B-68, Double Storyed Ramesh Ragar New pelhi-15,

Anita Devli . WA Sy, Gajender Singh
Agei 33 years POST.PGT(Hindi)
School. SKV Hari Nagar Ghanta Ghar

RO WZ_.101/13,Mchan Nagsr ,Pankha Ropad
Lesne No, 5, Ney Delhi-d46

Hemlata W/o Hari Shankar Kaushi )
R/o 255 Deo6li, Delhi. = o

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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Tost T.G.E.(Engllsb

+ Boverpment of N,C,T,-Delhi

Through The Directora of Bducation, _

[irectorate of Education
0kd secretriate, Delhi=b4.

R ARy 0, T
iy Kb ‘.

school S.KeV.H Blggé_
sultanpuri,IBlhi,f&#
B e TNe tments,
oB/148 Brotherhood Ap8r
S/Block,yiKBSpuri,N.EElhi—18

» 780 of 1999

1o

S

Kiran Dabas,
T.G.Te(S.St.),

GQGBSOSOSO, Dichaon Kalan,
0/o. Sh.Randhir Singh,
R/o. RZ-G=-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni, )
T.G.Te(Science)y, v
"H/o0. Vikas Sahni,

R/o. 92, Guru Angad Nagar,
New Delhil - 92,

promila Bhardwaj,

TG Te(Maths), T B

GcGoSoSoSo, ija, .

¥i/o. Yogesh Kumar, ~ = ° e
R/o. House No.160,

Briaiyo Chowk, Village & P.Osy
Mitrawe

Alka Goel,

Asst. Teacher,

SOK'.V.' MehraUli, NeW Delhi—30,
D/o. Sh.Nanakchand Goel,
R/00‘124 A, Mithapur PeOsy
Badarpur, New Delhi - 44,

Szrala Devl,

P.G.T.(Hindi), .
GchSoSo,‘Bijwasan’

D/o., Sh.Ramchander Khatri, .

' R/o. A-80, Dharmpura, Najafgarh,

Hew Delhi - 43,

Seema Rani,
Assitt, Teacher,
S.K.Ve, West Patel Nagar,
.mD/Oo Sh.JégﬂiSh"ChandeI, T ——e
R/0., 257, Kacchatihar, . '
bew Delhi = 180 - v LT

Raj Bala, T W\ T LMal) /
GQG.S.S.SC' NO-B'

Najafgarh,

0/o. Sh.Narain Singh,

R/o., W2-8, Flat No-79,

Hari Singh Park,

New Muttan Nagar,

liew Delhi = 56,
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Seéma Sharma
“TGT_(SST) ...

Sarvodaya Kanya Vldyala~'0' Block Mangolpurl,

New Delhi,

R/o JP~-114, Maurya Enclave, Pitampura,

New Delhl 32.

Meenu

D/C Shri H.R.L. Nanda

R/0 B-1/548 Janakpuri,

New Delhi-58. -

Sangeeta Rani

D/o Shri S.P. Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New:Delhi-43.'

Mahesh Pareek

S/o Shri K.C. Pareek
_R/o_32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic

S/o Shri Ram Madeshic

§ -807 Budh Nagar,
der

New Delhi- 12.

Ginni-Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094

:R. K. Puramg,-—-- -—- e s

Neijelhl.

Indu

D/o Shri Madan Singh
R/0o B-I, Quarter-2, T-4,

C.R.P.F.
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§.5.5., Hajafgarh Noo2,

UC(_:)‘

n/c. Sh.Te) pal Singh,
/o, G=3/2, policd Colony,
»@KHL ‘

@éi@gh Kumar,

boo T .,(_Sk't.g_v)__, GoBoS_oSoSo,
Cr.oiavla, T T

272, Sh.Hukem Singh,
v/ 0. B=111, Ramapark,
Utam liegaT, New Delhi - 59

it g.heema Tiwaril,

v 5,T.(Hindi)y GeGeSeSeSe)
5-rojini NagaTly New Delhi.,
4. 0. Tiwarl,

'y, F=29061y Netajil Nagar,
v Delhis

eenakeni ThakuTy

T G.T.( HeSCe)y

G .BoMeSey DBegumpul,

L/0 Sh.Balram Singh Thakur,
P/ 0. 53-23,‘Inderpuri¢. .
oy Deini -110 004.

6. F/152h, -Vishnu Garden, _

oy Delhi - 18. , ' T

soonam Kumarly

'+ G.T.(English),
5.G.S5.550y Begumpur,

/0. Sh.Satya KumaT,

1/o. 129-H, sector-1V, -
puchvinar, New Delhi - 17.

Lieenu Girdhal,

'?.G.T.(Hlndi), GoBoSoSoSr,

Lazmi Bal Nagary

D/Oo &.S.P.Sehgal,

R/O. G-4, NoDySoEop

PaIt—II, l‘lew Delhi -t ~49° ‘A o

Laxmi Deviy o
T.G.T.(Hindi »
G.B-SoSoSog axmi Nagar.
Sh.HeSeRawaly .

R/0. 102, DsDs A
Manssrover Park, Shaddarae.

contd.......
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30.

;rita Sharmay -
?‘E.T;(English),
3,3:5.5¢504

a-darpur hNo=Iy

Jo. She.Shyam sunder,
5 g, HR 18/5

\(;;:p(

: woooh !

V-nita Kumary
v.b.T.(Pol,Science).

G ‘BoS.SoSO [] Rajnagar"ll,

L Ce sn . Ramkishan,

©.'c. House No-128, Pocket A-I11,

~yashi Balay .
L J).T.(Hlndi), GoGoSoSoSo,
 :gampuly -

/0. ShQSoLQIO'KaSQ 3

‘/o. 401, punirka, Nearl
‘asant VinaTy Bus Depot,

vow Delhi - 67

iiridula, |

T G.T.(Hindl), GeBeSeSeSey
Zalam e .
,/o. Sh.Onkar Nath Kalia,
/o, A1 A Chankya Place,
vanvha Road, Delhi,

Karuna Sharmay vt
T.;G.T.(Eng.lish), GoBoSIQSQ'
tiastal,

i/o, Sh.Manoj Kumarl Sharma,
/0. 52, Param Purl,

iUttam- Nagaly New--Delhi - 59.

'pdul Hammedy ’ e
T.G.T.{English),

DeSeSeSey Ghitorni,

0. Sh.abdur Rasheed,

c. 269, Street No— 1V,
Lirnagary New Delhi - 25,

Urmila *
P.G.T.tHistory),GlCo-Ed.
S, S5¢Sey PandWala Kalan,
vi/o. Sh.Dilbagh Singh,

R/o. E-I, Nawada Housing CompleXx,

Delhi.
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Ceeta Rawat,“

E.G.T.(N.Science),

‘3-8.5.5050, Hastal,}

singhy g
PurannagQr,
New Delhio

/0. Sh.Manwar
/0. RZ-126/As
Dalam Colonyy,

cnakuntla Devi,
pjg.T;(Hindi), e

5.¥..V.Co-Edy Mundela Kalan,
/0. Sn.Baljit Singh, -
/0. 192 A, Todermal

Maiafgarhe
.

Colony,

lirsl.Mukesh Dhillan,
D.G.T.(Himdl), GeGeSeSeSey
5arojini Nagals

yj/o. Upemder Dhillan,

n/o, Mukesh Dhillan, Flat No-42,
partap Chawky Delhi Court = 10,

-y

Harl prahash

L (liaths)y SeKeVeNo=2y
Sagarpluly

S,'/Oo S*"\;Dhara Singh, ! '
R/O. J/3—14—D., LQIOGO' '
Flats, haYa puri - 64.
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.man Xumari

aman
.';G.T.(Mathss,m§1K.Y:No-I,
gar ’

zgarpily - : :

./o. Sh.Basant Lal Bhatia, -
p/o. £-500, Avantika, Se
2ohini, Delhi = 85,
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nam Gopal Sharma,

e 1.(Hindl), GeBeS.S.Ses
K. ar ampuray

5/0. S.CeSharma,

R/0. House No-202,

D/S.iielcome Phase-111,

snupama Goel,

T.G.T. (English), GoGoSoSoSo,
Kidwzi NagaTy No32y

New Delhley .

D/0s SV A.K.Goel,

R/o. G=2389, Netaji Nagar,
Nevi Delhl = 23,
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sy L P, Yadav Llj;

sident of Howuse No. 44,
Smie . ST
aff gad iy,
Delhi

s« s es Applicants

Versus

ETE R MR T T Delhi

~nah the Director nf Education,
o tor ale of Education,
1.cmy e tariat,

P, ., ...Respondents

(ah LK. N R,Pillal, counsel for applicantsin'OA-754/99.
BT Ia0 R (99 DTR/9T, AT, FEISYTR.

sh. 5. K. Sinha, counsel tor applicantsin QA=719 /99,
13029 1246/99

shrri ¥,P,.Dohare, counsel for applicants in DA 787/989.

chri M,¥,.Gupta, counsel for applicant in OA 1415/99,
ang /00, 898799, 862/99, 830/99.

chr 3 Deepak Rhardwaj, with shri Bhaskar Rhardwali,
counsel for applicant in QA 811/99,1031/99, 1033/99

s pomon Oberoi, counsel for applicant in OA 965/99

b S

{ o1

hendru proxy for Sh. D.S.Mahendru, counsel

L3.M
spplicant in OA 1017/99

.
nl
A1AN A

A
i

chi i Sanjay Sharawat, counsel for applicant in OA
jpzn/san

chy 1 Surat Singh counsel for applicant in DA 1318/99

aApplicant in person in OA 801/99

a1 1 Vi jay Pandita,
conn=el {or respondents in all the QAs.

ORDER

Hon ble Shri Kuldip Singh, Member (J)

ihce all the OAs involve common points of law

(5]

ne tacts, we are disposing of the above referred 0As by

‘Wi c ocommon order.

prief fact of the case 1is that Govt. of

NS, A Delhl had 2 numnhet nf vacancies of Teachers in

13 ko ent ~ategories in the various schoels. Since there

N
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et

»of regular Teachersz th of NCT  of 76

d applicants on ad hor nd that toon

b T A Y The zaid short term appointments were

dike h'_dutomatinally terminated on the expiry of

wiod cnecified in the appointment letters despite

M sl

Poabpal ] o

2 ek ey

S e T =0

nLz hed

~t  nposts remained vacant aven after the

teachers appointed on ad hoc basis.

22 NAs applicants have challenged that the
't term contracts of service are unjust,
and against the very letter and spirit of

31y

‘b of the cases the applicants’ appointment
" efflux of time on 31.3.1999 and in one or
ne  period was to  lapse on 30.4,1999,

ng threatened with the situation had rushed

Tribunal For econtinuation of their services and

51

IA{L‘.j_

Thes

wintin

2y order that their services may not bhe

» netitions were contested and justification

'+ ‘teachers for short term on ad hos basis

W odgiven by the respondents in their reply. It was

'_h.—)' f

s2mbar

G i O L

,'_\!

e decision was taken up by the Government
1998 not to f111 up any further posts on

any more as Lhe posts w111 he filled up on

ftom the candidates selected by the Delhi

Staftf Selection Board fhereinafter referred

It 1is further stated that it 1is the

function of Government to look into the

the students as well as the necessity from




i l=0 being pleaded that the ~andidates who
haex i ry0g mrloved an coptract hasis have accepted the
nbmenl - ancontract basie Fnowing fully well the

£ the same. Time and again the Hon ble
Covrbohad held that iegularisation of back-door

(A crvice ie empremissible and the Tribunals

Galitgss s aness not io interfere with the interim

e b oda person appointed to the npost as
alrongasament  cannol claim the benefit of

@ronee e cervice  as  having been appointed on

bhasic,

Boioinder  to  the counter affidavits have also
iled  hy the applicants in which they have

=i the  2tand taken by them in their respective

Weoo have  heard the learned counsel for the

ard neruesd the material on record.

Eofore  consldering the rival contentions of the

W may"mgntioh at this stage that when this

of cazes was fiied prior to that another group of
whioo had filed a similar application before this
ant since those teachers had been able to reach
tubunal hefore the expiry of the contract period
interim  order was passed in their cases and
e wes directed to be maintained. In the present

coplieations, the applicants could not approach

Chonal hefare the evpiry of their contract period,

(e 7

tanediotely after the ewvniry of their contract

Fhero were vacations in the Tribunal from 22nd

¥




b f<t. Anrtil; 1999 -so-the { of petitioners L'Lé)
0ol thie Tribunal only after the vacations. In

cacBt o al SRR iﬁterim order was passed in the

! { I R

SRR A 1-:ug a short notice on Lhe question

o1 inte;inm relief, returnable on 12.04.1999,

Ti11 theo, as an interim measure, status que

pasneut of othe appllicantsass cn today be

“inece  this order in the nature of interim
e wu: na:zed after Lhese applicants have ceased to
qanlovment  with  the respondents so they are
ing oparity with those ééachers wHoAhad obtained an
.0 ~imil . pature beftare expiry of their term i.e.
Clcgeiely
iy ina the course of their arqﬁﬁ;nts. the
W ..u0 -1 for the applicants submittred that these
Wt oapplicants are also simllarly situated applicants
nplicants were piaced in the earlier set of OAs
}e~1ded on 7.5.99(Veena Anand &% Ors. vs.
i wurt of Delh & Ors with connected OAs) by
“. . of this Tribunal wherein the following
core aranted to the applicants/teachers and their

di=nozoad of in terms of the following directions

ihe Rench of the Tribunal:




rnlicants  shall  be allowed &

nesct o anpropraite authority  are

ntage  in the present posts till

i o randidates duly selected by
i ohle ko peplace the applicants,

Ihoo o selected regularly shall first
he osted: in the existing vacant
roitinns and only if enough vacant
pooio 2re pot available, they should
e o ted against the posts held by

, Replacement of

b fys tatter <sshould bhe on the
w-itrinte, of - Jast come  First go.

[hoze so displaced should  be

aoconnndated  in vacancies that  may

‘:ting in other districts,

Ty 4 hoc appointees shall be paid

winivon pay in the pay scale of

coplocoed by any newly appointed ad

i

vl teachers plus DA in tersms é%

1-w: lald dan-by:Hon'ble Supt-eme i

ot in the case of Daily Rated i
sl Labourer Vs, WaTw e TOrs,

(1988 CLISEC 4223 = Py g i

1 hoc  appointee shall  be ;

[ 23

o ennloyee,
Thiase . ofiiithe apblicants who have
o1l or may apply for regular

selection, necessary relaxatiop . in

TR TN g v 1y
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- n=11 be given to the extent of@
S

TR woriod of service put Y BY

(v There  shall pe no order as to
e i
st e dd connsel appearing on nehalf of the
RE 0 cubmi Lhed that since the present applicants
s similarly nlaced’Eémthé”applicantsmin the case

iz s Ana & RS (éupra). they are also entitled to

vk lar belieh a8 granted to them. Learned counsel
i Lbed EhE Y the applicants who were, during the

sienay o DEeT aBtl nobt in service that does not affect
g ooy the Ly ~ase and they can also be directed to
hrscra gelie Continue in their respective posts as the

" iy toe above referred judgement.

.onort thelr contentions learned counsel for
Learrbelalan relied upon the judgement of Hon ble
il Pourt L RRANS case of Girdhari Lal vs. Union of

. atarts with the following paragraph:

“Ther 1s no dispute that the appellant
cyrandrTi iR would he entitled to the
haefite of the judgement ofithe Tribunal

it O No, 319/8%5 decided on 24,09,19897

in EBalwant singh & Orfs. vs. Union of
Tndis eifiche o0 Was a party therein,

his claim 1s identical to that of
Lty annlicants therein. The main

ho) leTige on pehalt of the Union of India

“irdhari Lal s claim js that he did




-~

b ]y .2 a party in that matter and he QEE%?%?

aoved the applicant for grant of the same
henofit  =fter that decision in 1989,

3 : '

pard b Cired earlier”.

t1er mepntioniong the facts the Hon ble Supreme
heoryed oz f0llows:
sy 1= approprlate that the Union of
rdi~ reat all such persons alike and to

~an them the same benefit instead of
4riving each one of them to litigation in
the course of which the Union of India
‘tewlt is required to spend considerable

aublio money”

ot @%, appearing for applicanis also submitted

~ince 1t haz come during the proceedings pefore the

s HYah o rcoartis theat at présent therél are 4000
nohde - and EDassh is alsc making evercise to fill up
.a  vacanicies by a regular manner, till such time the
njes  are filled up on regular basis,applicants may

laywed o continue in their pespective posts.

nsel for. respondents rebutted the arguments
ooconnzel for applicants and submitted that in this
aner  the appllcants would claim continunity and then
wi'l elaim a right to post which will ultimately

e ¥ s, cntry Lhrodaﬂ_baéﬁ door. He furthe submi t ted

e pesent applicants cannot claim continunity in

T RAVA - ‘tar ewpliry of their term specified 1n their
act ive anpointment letters and as such these OAs
Hordi b Ajzmi<sed,
! t Ty
RS




We - the «considered opinion that  tie

o aandents  counzel has no merit and  the

nnlicants are fully covered with the

Loaivey Lhe co-ordinate Benéh of this Tribunal

Ajpagyd cAase lsuprél. In this regard we may
Licn ot when the inteim order was granted in
of Meeooo rtpand (supra)d, the respondents had filed
petitioo befoe the High Court of Delhi for

20 the  tay, and the High Court had taken a view

b wanted wase an  innocuous one because
o) yiven liberty to fFill up the vacancies
aul. . vocess i.e., after due selection by the

A npropriate authority to replace the ad

=, he High Court of Delhi was informed that
i .4 arisen to the number of 4000 as on
ek High Court was of the view that

il » was a need to continue the services of
‘der - (applicants in the QAs) or some of them

~+311 - ontinuing there for the time being.

T
......

oy

uring  the course of arguments, we were also
that o.=ms Ffor various\cateqories.haVe been held
~coatlv vy the DSSSB. Since there are a large
¢ iates, result of the same within a short
we ot be accepted,— In these circumstances,
th. the applicants in the present set-of OAs
~~il nat approach the Tribunal because of its
<114 not be denied the relief granted to
‘eacio- in the earlier set of OAs in Veena Anand
-np -0 and 1f we peruse the earlier order passed
‘fered judgement by a Co-ordinate Rench of
it on find that there is no dispute about the

. -

3

b e




2

W o)l e

na

i 2:e OAS Wl

snted to the ap

.. nresent set of 0as which are identical wit
the earlier set of NAs which was decided by
nate gench of this Tribunal. The

e, therefore, also entitled to the

view of what has been discussed above,

©.and s case (supra).

‘B)

(c)

Applicants shall be re-engaged on
the present posts forthwith till
regular candidates duly selected by
psSsSB/or appropi tate authority are

available to replace the applicants.

Those selected regularly shall first
pe posted 1n the existing vacant
positions and only if enough vacant
posts“;;e ﬁ;t available, they-should
bg poSted,agaihsLAthe pbsts-held by
ad hoc appointees, Replacement of

the latter should be oOn the
principle of last come First @O
Those so displaced should be
accommodated 1n vacancies that may
pe  existing in olher districts.

The ad hoc apnointees <hall be paid
minimum pay in the pay scale of
reﬁﬁia; teache! : plu: DA 1 Ler s

of law laid down by Hon bLle Supreine

ki

present

plicants in an earlier set of

th the similar directicons as given




Daily Rated

ol & Qrs.
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hne appointee shall be

\;§”a inted ad s

PRCE

ny newly appo
Vi

s e applicants who have

regular

in

plisd QF may apply fiok

necessary relaxation

n Lo the evten

by
R

t of

@ll bé give

aied of Yo BY

e

ST directions <hould be complied with
ad o ne month from the date of_receipt of
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